o "Kerala i\xtioaﬁé and Skilled Workers’ (Death—cum-aﬁatirament)

§,0.Nos o In exeraise{éf the paﬁars-CQﬁfstred by sub-
- clause (iv) of clause (238) of Sactimn 10 of the Income=tax Act,
1961 (43 of 1961),. ‘the Centrai. ) werhment hereby notifies

Benafit Scheme, Guilon" for the purpnse of the said subsclauss
far ‘the asspgsment yaars 198990 to. 1:91«92 subgect to the
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" COVERNMENT OF INDIA
e MINISTRY OF «FINANCE
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| NEU DELHI$THE 1.244« Kﬂg;("t?}
NOTIFICATION
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fﬁll@uzﬁg cnnditians, namelytﬁ

~(i) the assessee will apply its inaame, or aceumul ate
 for application, wholly end exclusively to the
cbjacts for uhiah it is establisheﬁ; _

(41) the assosses will not invest or depesit its Punds
(other than voiuntary contributions received and
maintaeined in the form of . jﬁuellery, furni ture ets.)
for any period during the previcus years relevant
to the asssssament years{;;;mmqyTf}msntioned above
otherwise than in any one or more of the forms or
modes speclfied in sub~s@ct&on (3) of Section 1%}

(1ii) this ﬁoti?icatian will not apply in relation to any
o v_incame being profita and gains of business, unlaess .
- the business is incidental to the attsinment of the
- ohjectives of the assessen and saparats books of
accounts are maintained in respect af such businsas,

Notificatish No. §A3% (hNa.W’?/W/QS«IT&M)

o (SHARAT ‘SHAN@RA) '
UNDER SECRETARY ‘m THE sﬂ\m OF INDIA.

- The Managersr, '
Government of India Pxess, ' -
Ring Road, Mayapuri Industrial A rea,
(Naar Rajauri Lardeh), Neuw Delhi,




